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RESUMk OF WORK DONE BY LOK SABHA DURING nm THIRD SESSION 
OF SEVEN'IH LOK SABRA - jUNE-AUGUST, IgOo. 

I. DURATION OF SESSION 

Date of commencement 

Date of acljoumment _ dV 

Date of prorogation 

Number ofda)'l ofauinl' • 

Number ofhoun oflittincl • 

9June IgOo 

• 12AuguItJgOo 

14 AuguR JgOo 

.48 
• 328 houn and 05 minute.. 



81. 
No. 

Subject 

I. Announcement made by 
the Government increu-
ing priCCI of certain pe-
troleum products. 

II. ADJOURNMENT MOTIONS 

ColJlellt withheld 

Name of the 
Member 

3 

----

Sarvaahri Chitta 
Baau. Indrajit Gupta, 
Ramavatar Shastri, 
. . ~  
K. M. Ma ukar, 
Smt. Geeta Mukher-
~  Sarvashri 
arayan Choubey, 
Mahendra Ngangom 
and K. A. Rajan . 

Date on Time 
which taken 
brought 
before the 
HOlde 

4 5 

HoM. 
9-6-80 0 116 

6 

The Speaker 
withheld hit 
COIIIent to the 
moving of the 
motions. 

•• Law and order situation Sarvamri R. N. 11-6-80 0 03 The Speaker 
withheld hit in Tripura. Rakesh, Chandral:al 

Shailani, Harikes coment to the 
Bahadur, Aahfaq moving of the 
Husain and T. S. motion,. 
Negi. 

S. Dilruption of means of Sarvathri Baju Ban 7-7-80 0 Oil The Taker 
communications between Riyan, Krilhan witbhel hi. 
Allam and the rest of Chandra Halder, consent to 
the country. Dinen Bhattacharya, the moving of 

Smt. Suaeela Gopalan the motions. 
and Shri Niren Ghosh. 

4. Goverrunent failure to Sarvashri Harikesh 8-7-80 0 go The Speaker 
hrotect tlte life and Bahadur, Ram Vilal withheld hi. 
onour of men and wo- P_an, Ncelalohi- COIllellt to the 
men belonging to weak- thadatan Nadar. moving of the 
er sections of society Jyotinnoy Bosu, Atal motions. 
particularly of Harilans, Bibari Vajpayee, 
reported rape of tri al Mani Ram Bagri, 
women and of police Chitta Balu, Niren 
ellCCl1CS and atrocities Ghosh, Baludeb 
perpetrated on some Acbarya, Mulrunda 
women. Mandai, Rupchand 

Pal, Dinen Bhatta-
charya and 
Kumar Saba. 

Ajit 

5. Unabated daltardly Sarvaahri ¥uItunda 9-7-80 0 07 The SpeakrT 
attackl on Hajiana in Mandai, ~ 8 I  withheld his 
variouJ parts the Basudeb A a, consent to the 
COUDtry, rape of Harijan Rupchand Pal, Sat- moving of the 
and tribal women at Cdhan Chakra- motions. 
varioUi places and ty, Dinen Bhatta-

... _ ... _-' ..... _.l..oo't .... ~ . . 
2 



failW'C of the Govern-
IDCIlt to protect the 
weaker ICCtiOIll of the 
lOCiety. 

oG Strike by Doctorl in 
Delhi Hospitals. 

charya. Nirca GboIh, 
Hannan Mollah, 
A,jit KtJDW' Saba. 
Ram Vdu PUW&ll 
.... Jyotirmoy BoIu. 

Sbri Jaipal Singb 
Kuliyap. 

" 'Rep:Jrtecl rape of a wo- SU'vashri MaDi R.aIII 
, mAO by certain pllicc- Sagd, Krishna KtJDW' 
mcn of Dab.1wali Police Goral, Satish AIlar-
Station of Sina dutt. wa , Jaipal Singh 
in Hlryana and her sub-Kasbyap, Cbandrapal 
sequent dcmilC leading SbailaIll and Raul 
to dClJlon»tration by va .. Pa.wall. 
public and firing by 
police 011 16 July 
1980 • 

.u ReJJJrted killing of fol1l' 
Harijanl of Kanarua 
village in Saaaram 
Block, dim. Robtas, 
Bihar and II Harijana at 
Sivaaagar Police Station 
of the same district by 
the Police. 

'9 Flood situltio:l in Hlr-
yana. 

Shri Ram Vilu 
PaWian. 

S3ri Mani Ral1l 
Bagri. 

:t 0 Death, of several ~ Shri R. P. Yadav 
duc to poisoned liquar 
in Delhi. 

'II Throwing of a bomb in 
Ii middle schooloio 
Phulwari, Patna result-
ing in injuries to fifteen 
children including 
eight giru. 

Sbri Mani Ram 
8agri 

'12 D.lcoity in ~ ..  Sll'vashri Ramavatar 
Delhi. Shastri, Ram Vilu 

Paswan, Atal Dihari 
Vajpayec and Hario. 
kClh Babadur. 

113 Rep:>rted prob= Com- S!lri Niren GhOlh 
mittee indictment 
against the Union Home 
Minister Giani Zan 
Singh. 

'5 6 

n. M. 

o 02 The Speaker. 

~ . ~ 1 

. ~ fO 0, 

111-7-80 J 
114-7-80 

o 04 

withheld hiS 
CODICIlt to the 
moving of the 
motion. 

The Speaker 
withheld hi. 
COnlCDt to the 
moving of the 
motioDi. 

The Speaker 
withheld hi. 
CODICD t to the 
moving of the 
motiona. 

The Speaker 
withheld his 
consent to the 
moving of the 
motiOnl. 



I s 

14 Reported"J'elignation of bar.uhri ICriIIaIa 
.TUltia! Ramelh Chandra Chandra Halder. 
"Srivutava, Additional Ram Vila ........ 
Judr: of the Allahabad Atal Dibari V"'F, 
High Court. G. M. Dana ....... 

15 Reported inltructionl 
i.ued by the Centre to 
the State Impecton 
~  of Police to the 
effect that action Ihould 
be takeD apinlt Delft-
papen publilhlng newt 
about rePC CIIIeI. 

George F'CI'Iu ....... 1IIIIIII!1Is 
Harikelh ........ . 
Madhu ~. 
Dhanik Lal MaDdal, 
Niren GhoIh, R. It. 
Mhalgi, K. P. 
U nnikrilbnan, Chitta 
BaBU, Baptabeb 
Parulekar and Jaipal 
Singh Kalhyap. 

II ... ., 
Sarvaahri Ram VIlu tr· . 
PalWan . ~ .. r-~ 
khande Rai •• , :; r. 

5 6 

H. M. 

~8 80 o 113 The Spuktr 
withheld hi • 
consent to the 
moving of the 
motiOl\l. 

7-8-80 0 III The Sptaker 
withhtld hi, 
COlllUlt to the 
moving of t1w 
motionl. 
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SUMMARY 

'I. Bi111 pending at the end oC the l .. t lCIIioo • 5 

2. Billa introduced 

3. Bill. oppoaed at introduction stage 

4. Bills paIICd by Rajya Sabha ~  laid on the Table • 
5. Bi111 returned by Rajya Sabha with amendmenta and laid on the Table • Nil 

6. Jill. puaed 17 

7. Billl negatived • 
8. Bill, withdrawn • 
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SUMMARY 

I. Bilb pending at the end of I8It .. OIl 32 

Q. BUb iDtroduced !II 

9· Bilb withdrawn 3 

4· Bill uegatived • 

5· ~. 

6. Bilb pendiug at the end oCthe .-iOllM para No. 454 ofBu1letin-Part-1I 
dated 118 Auguet, IgOo 8. 
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4. CALLING ATmNTIONSTATEMENTS 

81. 
No. 

Drief Subject 

-- .. ------- -----
2 

I Acute power shortage in varioUi 
hurts of the country leading to 

uge production louel 

/2 Reported burning of lOme Harijana 
in villagr: Kafa!ta in Almora Dis-
trict of Uttar Pradesh on 9 May, 
IgSo. 

3 Strike of Loco Running StafF of 
Delhi Diviaion of Northern Rail-
way relulting in cancellation of 
110 pauenger and goods traina. 

4. Reported declaration of two districts 
of Tripura as Dilturbed Areas fol-
lowing large acale violence reault-
ing in death of a large number of 
penona and injuries to many other •. 

5 SerioUi drought aituatioD in varioUi 
parts of the country . 

6 Reported murder of three Mizoram 
Government Officiala by the M.N.F. 
insurgents at Shillong on the night 
of' 1 3 June, 1 gSo following the 
"QJlit NOtice" aerved on the non-
MizOl in the State. 

7 Reported token strike by resident 
doctors in major hospitals in Delhi 
on 16 June, IgBo. 

8 Acute power criais in the capital. 

Name of Member 
who called 
attention 

3 

Shri Janardhana 
Poojary 

Shri Harikesh 
Dahadur 

Shri R. K. Mhalgi 

Shri Atal Dibari 
Vajpayee 

Prof. Narain 
Chand Paraahar 

Shri Hannan 
Mollah 

Shri Chiranji La! 
Sharma 

Shri Janardhana 
Poojary 

9 Reported strike by the .tudents of 
Ayurvedic Colleges in Delhi. 

Shri Chiranji 
Lal Sharma 

18 

Name of Minuter Time 
taken 

Date of statement 

4 

Shri A. B. A. 
Ghani Khan 

Chaudhuri 

9-6-80 

Shri yogendra 
Makwana 

10-6-80 

Shri C. K. Jaffer 
Sharief 

11-6-80 

Giani Zail Singh 

12-6-80 

Rao DirCOMa 
Singh 

Shri Yogendra 
Makwana 

17-6-80 

Shri D. Shankara-
nand 

18-6-80 

Shri A. D. A. 
Ghani Khan 

Chaudhuri --'---19-6-80 

5 ._-
H. M. 

I 08 

00 

0 40 

0 55 

1 07 

o 25 

o 39 

Shri D. Shankara- 0 IS 
nand 
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H. M. 

10 Reported death of' me miner'll in a Shri Ram Vilu Shri A. B. A. 0 16 
coal mine aectdent in Santhal Par- Puwan Ghani K.haa 
lanai, Bihar. Chaudhuri 

116-6-80 

.. r Reported steep rise in prices of sugar ShriK.. M. llao, Birendra 0 SO 
in Delhi, Bombay and Calcutta Madhukar Singh 
due to lowerquotareleued by , 
the Government for june and july, 117-6-80 
1980. 

C II Reported discovery of a decomposed Shri Suahil Shri C. K.. Jafrar 0 Ib 
human body in a fresh water ~  Sharief 
pumping tank which supplie. drink- 1 1 

ing water at Delhi Main Railway 30-6-80 
Station causing serious health haz-
ard to customers, vi.iton and Rail. 
way employees. 

13 Situation arising out of a cloudburst Shri Harikeah Rao Birendra 0 119 
in Gyansu Village of Uttarkaahi in Bahadur Singh 
Uttar Pradesh and reported wiping 1 -out of the whole villa!.e, resulting 
in great human trage y. 

1-7-80 

14 Reported Chinese ofFer to settle the Shri R.am Vila_ Shri P. V. Nar- 0 86 
border problem on the basis of the PUWaD uimha Rao 
present Itne of actual control and 
reaction of the Government there- 11-7-80 
to. 

i,5 Reported clo.ure of a number of In- Shri Chandradeo Shri Charanjit 0 ., 
dustrial units in Dhanbad Coal Prasad Verma Chanana 
Fie1da area rendering about 10,000 
worken joblesl. 3-7-80 

16 Reported attack on a bus in Tripura Dr. Subramaniam Shri Yogendra 0 S6 

~ 
in which eight persons were killed Swamy Makwana 
and thirty-five otbera were injured. 

.-7-80 • 
017 Situation ariaing out of the recent Shri Ram Vilas Rao Birendra 0 SI 

heavy flooda in Qujarat and the PUWaD Singh 
Iteps taken by the Government to 
auist the flood afFected people. 7-7-80 

18 Reported indefinite strike by Junior Shri K. Lakkappa Shri B. Shankara- 0 3' Docton in major hospital, in Delhi nand 
disrupting essential services in many 
city-hospitals. 8-7-80 . 

119 Reported busting of Inter-atate Coal Shri jananihana Shri Vikram I o. 
Imuggler. racket involving iakhs of Poojary Mahajan 
rupees. 

9-7-80 .. -... . .. , 
.20 Government's .cherne. to bring about Shri Chaadrajit, Shri P. C •.. Sethi Q 53 improvement in the slums of the Yadav 

metropolitan cities of the country. 10-7-80 
...... .~ ... 

(P.T.O. 
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H. M. 

111 DeterioratinB law and order .ituation 
in Delhi, the recent inCident heiDI 
a cia ylight robbery in "Kbar; Baoli" 
Delhi, on 9 July, 1980 and .tept 
taken by the Government to im-
prove the situation. 

Shri Kriahan 
Prat.p Sin,h 

Shri Yogendra 
MaIIwana 

II 

gg Reported plan of .ubwraion of tli.e 
North-Eutern Statea .tyled 'Opera-
tion Bhrahmaputra' aimed at the 
creation of a new independent 
nation comprising of Meghalaya, 
Tripura, Mizoram, Manipur 
Nagaland and aome parts of Assam 
and Arunachal Pradesh and the 
.tepa'taken by Go.ernment in this 
regard. 

~  Reported extreme inconvenience 
cauaed to the pe-ople of the country 
in general, North-Western and 
Dellii Circles in particular on ac-
count of the serious di.location and 
diJruption in telecom aervices, parti-
cularly the telephone services both 
local and tnmk. 

S4 Reported serious situation ariling out 
of lOCial tensions in North Bengal 
and the demand (tlr aeparate Gor-
khaland and Uttarkhand and the 
.. epa taken by the Government in 
thia regard. 

Shri .Edurdo 
Faleiro 

Shrk R. L. Bhatia 

Shri Kriliwa 
Pratap Singh 

liS Outcome of recent talks held in New Shri K. M. 
Delhi betwem the Foreign Mini.. Madhukar 
tera of Pakistaft and India... .. 

~ 
lafS Situaticn arising out of recent flocds Sbri K. M. 

in various parts ohhe country. Madhubr 
• 

27 Decisions taken at the recent Labour Shri R.mavatar 
Miniater. Conference held in New Shaatri 
Delhi. 

a8 Reported dilapproval by the Bar 
Council of India of the Govern-
ment's proposal to appoint the 
.eniormo.t Judie of a High Court 
.. Chief Justice of any High Court 
in the country. 

• Reported diuppcaraJIee of two train-
load. of .ugar worth crores of rupees 
deapatc.hed by Food Corporation of 
Jlldia (or ~ Pradelh aDd 
action taken by the Government 
thereon. 

Shri Bhogendra 
Jha 

Shri G. M. 
:&natwaUa 

Shri Yogendra 
Makwana 

15-7-80 

Shri Kartik 
Oraon 

I  • 

Shri Y ogendra 
Makwana 

17-7-80 

r., 

Shri P. V. 0 ". 
Nara.imha Rao 

18-7-80 

Shri :Kedar !IS 
Pandey 

Shri T. Anjiah 

!l3-7-80 

Shri Shiv ShaDkar 

Rao Birmdra 
Singh 

o 25 

•• 

o 5$ 
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so R.eported . ~  of JUltice Shri BepWlaheb Shri Shiv Shankar 
Rarneah ChAndra Sriva.tava of Parulekar 
Allahabad High Court. 118-7-80 

3' Recommendation of the Agricultural 
Prices Commiuion regarding pro-
curement price of paddy and the 
reaction of the Union Government 
thereto in the light of views ex-, 
preaed by Chief Mini.ters of vari-

Shri Chitta Buu Rao Birendra 
Singh 

OUI States. . 

32 Prell reports to the effect that Peking 
appeared to be backaliding by dis-
puting India's stand on McMahon 
Line as boundary between India 
. and China and reaction of Govern-
ment  thereto. 

33 Reported 10 •• of life and property in 
lOme partl of the country parti-
cularlyin district Pithoragarh, U.P. 
10Uowin, the earthquake on 119 
July, IgSo and .tepa taken by Govt. 
to provide relief to the ~  

people. 

Shri Ghulam 
Ruool Kochael: 

8hri Hariah 
Chandra Sinsh 
Rawat 

Shri P. V. 
Nanuimha Rao 

Rao Birendra 
Singh 

1-8-80 

34 Reported pilferage of ~. one Shri Vijay Kumar Shri Veerendra 
lakh worth of lubricating oil daily YadAv Patil 
Irom the Indian Oil Corporation 
pipeline running from Manali Reo ,,-8-80 
finery to Madras Port. 

5' Reported severe fall in the prices of 
raw jute in West Bengal and other 
Jute ~ ~  caUling untold 
luffennp to of cultivaton and 
failure of the Jute Corporation of 
India to procure the entire raw 
jute. 

Prol. Rupchand 
Pal 

Shri Praaab Kumar 
Mukherjee 

6-8-80 

36 Reported acute ahortage ofUle saving Shri Rashid Shri Dalbir Singh 
and other euential drup in Delhi Muood 
and other part. 'of the country. 7-8-80 

57 Reported delay in imrlementation 01 
Bijaya Nagar Stee Plant in Kar-
nataa and inadequate financial 
provision in the present Budget for 
ill apeedy implementation. 

Sbri M. Ram 
Gopal Reddy 

Sbri Pranab Kumar 
Mukherjee 

11-8-80 

H. t.f 
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5. DIVISIONS 

No. of ·Divili.ODI heW . . ....................................... , 

6. FINANCIAL BUSINESS 

Subject Date of 
presen-
tation 

~ .~ of 
dilCWllOn 

Time 
taken 

-----------------

Budaet (Railways) for 1 gSo-8 1 

Budget (General) for 1980-81 

(i) Il4iluJ4.1 ButJ", 

16-6-80 

17-6-80 } 
18-6-80 General DiacUlliOil 
19-6-80 
!lo-6-80 

!l-7-80 DiacUllion and yolin, 
on Demanda for 
Grantl 

H. M. 

16 118 

p'. '01' 0 .... of MJiUtry/Depu'bDeat of-
.5-7-80 }Com.uierce 
7-7-80 

6 56 

8-7-80 Extcrna:l A8'aira 
7-7-80 } 

9-7-80 

15-7-80 } "Agriculture 
16-7-80 ··Rural 
I 7-7-80 Reconltruction 

II II 

---.-----------
.DiICUlled together. 

"Diaculled together. 

22 
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J II 3 .. 
------.------.-------------------

~  }Defence 
19-7-80 

19-7-80 } 
~ 1-7-80 Home Affair. 
~~ 80 

~~ 80 }IndUitry 
113-7-80 

Guillotined 
at 6 P.M. 
on ~ 80 

"Irrigation 
Civil Supplica 
Communicationl 
JEducati< nand 
~ Culture 
Finance 
Health and 
Family WelfIII'e 
Information and 
. Broadcaating 

• Labour 
Law, JUitice and 
Company A1faira 
Petroleum, 
Chemicala and 
Fertilizer. 
Planning 
Shipping and 
Tranaport 

Social Welfare 
Steel and Mine. 
Supply and . 
Rehabilitation 
Tourism and Civil 
Aviation 
Works and HoUling 
Atomic Energy 
Electronica 
Science and 
Technology 

Space 
Lok Sabha 
Rajya Sabha 
Parliamt'ntary 
Affairs 
Secretariat of the 
Vice-Prcaident 

Total time taken 
on Demand. for 
Grantl 

(iii) Bud,,, ", rts,,"' qf Sill II qf Assam 

Demand. for Granta on Account 
in respect of the Budget 
(Allam) for IgSo-81 

14-3-80 
(Second 
Seaaion) 

10-6-80 ~ DilCuaion and 
11-6-80 Voting on 

Demand. for 

H. )if. 

6 S8 

7 IS 

o oS 

63 04 

J Granh on Account 
. ~ ----------

(P.T.O. 



Name of Member 

J. Dr. B. N. Singh 

2. Shri ~ Ramamurthy 

3. Shri M. S. K. Sathiyendrua 

" 
4. Sluj VlIIUltrao Patil 

Period 
tor which 
leave pantod 

11-3-6(1 
to 
8 ~ 

g-6-8o 
to 

,lHHIo 

9""6-80 
to 

6-IHIo 

1 . 
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9 OATH OR AFFIRMATION 

SI. 
Ho. 

Constituency State Language of 
oathl 

. affirmation 

. 
Madhubani Bihar Hindi 

(Affirmation) 

2 Shri Viri»hadra Singh Nandi Himachal BnlJiIh (Oatil) 
Pradclh 

Ladakh Jammu & = Kashmir ( tion) 
3 Shri P. Namgyal 

10. OBITUARY REFEB.ENCES 

SI. Same and particulars 
No. of l\iembcnhip 

2 

1 ManhalJosip Broz Tito, Prcsi--I... 
aiden t of Yugoslavia. 

.-.. II Shri Aziz Imam, sitting Member /' 
ofLok Sabha 

J Shri Ramanand Tiwary, Member ../ 
of Sixth Lok Sabha. 

of. Shri K. Chikkalingaiah, Member / 
of Fifth and Sixth Lok Sabha .. 

5· Shri JethalalJoshi, Member of / 
First Lok Sabha. 

I 

6 Shri ShaInim A ~  Shamim,/ 
Member of Fifth Lok Sabha. 

7 Pandit Shiv Sharma, Member of J 
Fourth Lok Sabha. 

1\ Shri I ~  Tyagi, Member or ,/ 
O>nstitucn t A!ISeIIlbly, Provi-
sional Pariiwncn I, Firat, Second 
and Third Lok Sabha. 

, Shri Chandrika Ram, Member 
of Constituent Assemb'y and 
Provisional Parliament. 

to Shri D. ~  of I 
Fifth and Sixth Lok Sabha,. 

II Shri A. Jayaraman, Member of 1/ 
First Lok Sabha. 

Date of Date on Time 
taken death whcb 

3 

lIQ-S-80. 

~80 

~  

reference 
made 

1 
1 
1 
1 
.1 

-r 
I 

5 

H. M. 

Ltl ..... 1 tr 1-. ", .~ .  I 

, / 

~ ~  
I 

I 02' 

I 

I 
I 
I , 
I 
I 
I 

J 

{ 
I 

~ 
I , , 

J 

la-O-80 o 04 

Date 

11-0-80 

Remarb 

6 



1 ~  V. V. . Gin , former Preideo t .:J :toC1Ddia• 
, 

j• Shri Ul(I'utn. Member of Sixth 
" 1.ok Sabha. 

I/, S!1ri Bal1,shi Tn.akur, Memb:r of 

~  Lok Sabha. 

16 ri Dinen Bhattacharya, littin, 
Member of Lok Sabha. 

J. Shri 'v. Shanker Giri, Member of 
,J' Fifth 1.ok Sabha . 

. ~  M. V. KrlIbnappa, Member 
or Firat, Second, Third, Fourth, 
Fifth &Dc! S"mth Lok Sabha. 
--.. ---

28 

3 .. 

11-']-80 

1-8-80 

1 J. PAPERS LAID ON THE TABLE 

(i) By Government 

(ii) By Private Memben 

, 
H. M. 
0 54 

0 45 

0 02 

o  . 02 

0 33 

0 02 

0 03 

869 

.. ~ .. ,-
6 

After obi-
tuary rete-
reuceHoUII 

~ . 
. for tho day. 

After '0" tuary refe-
rence 80_ 

~ . 
ror the day. 

After 0bi-
tuary rete-
renee 8 ~ 

adjouracd 
for the day. 

lIZ. PERSONAL EXPLANATION UNDER RULE 357 

Subject ~  ~  ~ 
made the penonal ex-
planatH.! 

Date Time takea 

-----------------------------------------
{Jertam remarks about Shri Nircn Shri Nircn GhOlh 
Ghoah made by Shri ADaada 'Gopal 
Mukhopadhayay in the HOUle on 
8 July, IgSO. 

13. PETITIONS 

Preten ted by Mcmben 

H. M. 

o 01 

3 
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l!j. QUESTIONS 

(i) S,.,,1. 

Number of Questionl put down in Question Liltl for Oral 
Answers @. . ,... g8s 

Number of (Ulstionl orally anlwered • SR7 

(Ii) Unll4md 

Number of qustionl put down in Question Lilli for Written 
Anmen and Written AnlWrrs furniahed % •• . ~~.. 8058 

(iii) Slwrt J(Qtlu C}JIudon 

Number of (Uleationl put down in Short Notice Q,I1ettj,", 
Listl 

Number of Q)1eationl orally answered 

• Include:. Ii" Starred Question. tranaferred/poatponed from one Min.try to another • 

•• Includes lli7 UllItarred QpettiOll.l tranlferred from one Ministry to another. 

Ci)Includea Ii I Starred (Ulestjonl which laped due to the cancellation of th .. Bitting cd J .ok 
!abba which had hecu fixed on Thunda.,. J4 Auiut1, IgSO. 

%Includet 191 Unltarred (bJettlonl which lapsed due to the"cancellation of thr sitlillj;. 
of Lok Sabba which hid been futed 011 Thunday, 14 Auaust IgSO. 
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19. SPBAUR/DJ.PUTY &PBADll/C.IAl.lMAN 

~.  

Subject 8y Whom 

• Adjournment of the HoUle at f.30 P.M. on 
18-6-80 to re-uaemble at 5 P.M. for the prelClltatiOIl 
of the General Budget .  .  .  .  • Speaker 

2 CancellatiOil oCthe .itting of House fiMd for Saturday, 
21 june, IgBo. . Oy. Speaker 

3 Po.tponement of Half-an-Hour diecua.ion fixed for 
9 July, IgBo to II july, IgBo. .  " Chairma 

.. Poltponement of Half-an-Hour dilCUilion fixed (or II 
july, IgSa to 16 july, I gSa. •  •  •  . Chairman 

5 Cancellation of the .itting of the House fbted (or Satur-
day, 26 july, 1980. Oy. Speaker 

----_._-------------------------------
20. STATEMENTS 

(i) SUb _to Itatements made/laid by Minilter. under Rule 37:1. 

SI. Subject Name of Minilter Date 
)lo. 

3 .. 

eJ ABitation by a .ection of the Loco 
Running Staff in Delhi Oiviaion 

Shri Kamalapati Tripathi 9-6-80 

of Northern Railway. 

a Jncrcue in the price. of pctrolCUID Shri Veareo.dra Pam 10-6-80 
product. in dune IgBo due to in-
cr_ in e price of imported 
crude oil and petroleum productl 
by the OPEC countries. 

S Amlt of lome perlon. including 
IOIIIC MLAa from Allam in New 

Shri P. Veakatalubbaiah 11-6-80 

Delhi on II June IgBo. 

.. Government buaine .. for the week Shri Bhiabma NaraiD 13-6-80 
commencing 16 June IgBo. Singh 

" 
Deciaion by a Icction of the loco Shri C. K. Jam:.. 16-6-80 
rUDDing Ita&' of the Delhi Oivilion &baric( 
of the Northern Railway to call 
oft' the agitation w.e.f. the mid-
Dilht 0( 16 June 1 gSa. 

-Statement waa laid on the Table. 

Date 

18-6-80 

18-6-80 

11-7-80 

Time 
taken 

5 

H. M. 

0.10 

0.0. 

O.ISI 

0.0' 



8 4: 5 

-- H. W. 

6 Official vilil or Miniater or Eaacmal SM P. V. Nanlimba 174& 0 13 
Affairs 10 USSR from JUDe !I to Rao 
7. 1 gao. 

7 New Memberl of the Prell 
Oommilaion. 

Shri V. P. Sathe 80-0-80 0 Of 

8 Govemmeo t buaine. for the week 8M B4Ubma Naraia 80+80 0 17 
commencing liS June, 1980. Sm,h 

9 Measurea taken by Central Govern- Shri Nihar R.a.njan 110-6-80 0 03 
ment to provide immediate  relief Laabr 
to the relief campa in Tripura. 

10 Oil and gal diac:overiea made by the Shri Veerendra PatH g6-6-80 0 04 
Oil and Natural Gae Oommillion 
in the Bay of Bengal. 

II Cancellation of Notification UDder Shri A. P  . Sharma 116-6-80 0 03 
rule 75 of the Aircraft Rulea, 1,37 
for holding an ~  Into 
the crash of aircraft in ew Delh! 
on 113 June, IgSa. 

III Government busine. for the week Shri Bhiahma Naraia 117-6-80 0 115 
commencing 30 June, 1980. Singh 

13 CoUision between I g Down Delhi- Shri O. K.. Jaffar 30-6-80 0 011 
Howrah Expre •• and 45 U l:e Delhi- Sharicf 
Amritlar Janata Expreal tween 
Delhi and Delhi Shahdara ltationl 
of Northern Railway on 117 June, 
1980· 

Shri V. P. Sathe 14 NCW2print allocation policy 1980-81 g-7-80 0 01 

15 Alleged molestation of a woman on 
18 June, 1980 at Baghpat. 

Giani Zail Singh g-7-80 0 511 

16. Regarding diSCUlllion on the State- 8hri Bhiabma Narain Sinab 
ment made by Minister of Home 

1-7-80 0 01 

A.fIairs on the alleged molestation 
of a woman on 18 June, IgBo at 
Baghpat to be held on Friday, 
... July IgBo at 6 P.M • 

17 Report of the Godavari Water Di.- Shri Kedar Pandey 7-7-80 0 09 
pules Tribunal. 

18 A~  by the Government of Shri Pranab Kumar 9-7-80 0 05 
India of certain GATT Agree- Mukherjee 
menta on Non-Tarift' MCaIUI"CI. 

19 Withdrawalofmoneyfron theCon-Shri)4aganbbaiBarot 10-7-80 0 011 
tingen.cy Fund towards payment 
or amount to Banlta natiooaliled 
on 15 April, I gSa. 

"20 ~ celebrationa al l400th 8hri B.Shankaranand 1!I-7-80 0 011 

Hijra • 
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I 3 '4: I 

. . .~ ~

H. M. 

u Outcome or the Nineteenth meeUllI 
m the Indo-Bangladesh Joint Ri-
ven Commillion held at Dacca 

Shri Kedar Paadey 15-'1-80 0 04: 

from 9 to II July, IgSo. 

~  Launchilll or SLV-g by the Indian Smt. Indira Gaadbi 18-'1-80 0 ell 

Department or Space at Srihari-
kota on the morning or 18 July. 
1 gOo. 

'l!" Reviled terma of reference of 
Preas Commillllion. 

the Shri V.P. Sathe !If-7-80 0 05 

'l4' Govermraent bUJinellll for the week 
cOlDIDCncing 'l8 July, IgSo. 

Shri BhiIbma Narain 
Silllb 

'l5-7-80 0 3t 

IS' Decision by Government to grant 
a further instalment of Dearnea 

Sbri R. Venkataraman 'lS-,-80 0 04 

allowance to Central Govenment 
employeCI and allO another in-
ltalment of dearnellll relief to pen-
lioners Wolf. I May, I gOo. 

26 Committee appointed by the Gover-
maent to review the performance 

Sbri R.V. Swaminatha •. 11&-7-80 0 01 

of the Food Corporation of India. 

27' Congratulations to Indian Hockey 
Team for their victory in the 

Smt • Indira Gandhi 30-7-80 

Olympic games in MOICOW. 

2B Resumption of talka with Snri Lal- Giani Zail Singb) 
denga, President Mizo National 

s0-7-80 0 oS 

Front. 

29 AIIIIam Ii tua tion. Giani Zail Singh s0-7-80 0 og 

go, Government bUJinCIII for the week Shri P. VC'Ilkatasubbaiah 1-8-80 0 41 
commencilll 4 AugUJt, 1980. 

gl Correcting the information given on Shri R. Venkataraman 6-8-80 0 0 
!l4 July, IgBo during reply to 
the debate on the Appropriation 
(No. g) Bill, 19ao ~ pro-
vision for Vijayanagar teel 
Plant. 

SIl' Government bu,inese during the re-
maioinll part of the SeIIion. 

Sbri P.Venkawubbaiab 1-8-80 0 35 

3S? Adjourmraent sittI-dV of Lok Sabba Sbri BhiIhma Narain 11-8-80 
on l'l Augu1t, I gao. Silllb 

34 Acceptance by Government of the 
major recommendationl cootaincd 

Shri Z.R. Ansari 11-8-80 0 04-

in the Tandan Committee Report 
on Marketing of Tea. 

~ -



SI. 
Ne. 

Brief' IUbjec t Name of Member 
who made the 
statement 

Minister who 
lDIIde the . ~ 

mentln reply. 

Date 

------------------------.---
Certaill in ormation 
liven by the Minister 
or Health & Family 
Welfare during Cal-
liaS Attention on 18 
JUDe, IgSO rqrarding 
token ttrike) f ReIi-
dent Doctors in 
major Hospitals of 
Delhi. 

\!- Certaio information 
pftD on 25 Ju'y, IgBo 
by the Minister of 
Agriculture aud 
llural Reconatruc-
tioo durins Callinl 
AtteDtioo on repor-
ted I ~  
of I\JIIU' tched 
by Food Corporation 
of India for Madhya 
Pradesh. 

Shri Ram Vil .. 
P8IMD 

Prof. Madhu 
Daadavate 

Certain iaformation Prof. P. J. Kurien 
given by the Minilter 
of Commerce on 7 
July, 1980 during 
diIcUIIion on De-
mands for Gran tI 
of Ministry of C0m-
merce aod abo in _.wei' to USQ No. 
4802 on 18 July, IgBo 
IIDd that given by the 
MiDister of Labour 
ill anlWCr to USo-
No. 4549 on 17 July. 
IgSO ~  im-
port policy of raw 
.mf:WJluti. 

Shri B. Shankar-
81U1Dd 

Rao Birender 
Singh 

Shrj Praaab 
Kumar 
Mukherjee 

II~  

11-8-80 

H. M. 
o t4 

i) 09 

0, 



(iii) Malillrs uMIJ .." Iwl 

Sl 
No. 

Subject 

2 

Name of Member 
who railed the 
matter 

3 

.... _-----

Bank credit facilitiea Shri Ramavatar 
to rural population. "Sbaatri 

" Incidents of violence Prof. Madhu 
during recent ~ Dandavate 
bly election •. 

'j Reported retrench- Shri Samar 
men t of cuual gang- a Mukherjee 
men in Aunsol Divi-
sion. 

~  for running Shr V. S. Vijaya-· 
morc trainl in Mala- .. ~ ragbavan 
bar region of Kerala. 

:) Reported relal hunger Shri Indrajit 
strike by mem en of Gupta 
All India Appren-
tices Union. 

(I Reported datcmen l by Shri Jyotirmoy 
the Chief Minister of Bosu 
Andhra Pradesh 
suggesting Presiden-
tial Form of (' __ 
vernmentin India. 

/ Shifting of the head Shri Kriahna 
ofBce of H'tndUltaD Chandra Halder 
Fertilizer Co!1X'ra-
tion from Delhi to 
Calcutta. 

H Reported strike !r Shri R. K. Mhal,i 
Insurance Medi 
Practitioners on the 
panel of Employeea 
State Insurance 
Scheme in Maha-
rashtr •. 

. ~  Reported delay in the Shri Ram VUu 
construction Of'Patna- Puwan 
Hajipur Ganga Brid-
ge in Bihar. 

41 

M'lI1iater who 
made the atate-
meat 

4-

1 

t 
I 

j 
Shri Shiv 
Shankar 

Shri Weerendra 
PatH 

Date 

5 

I 

I 
I 
I 

I 

l 
I 
lo-f,..ro 

I 

I 

J 

Time 
taken 

6 

H. M. 

0 Of 

(J 17 
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---
J 2 S .. 5 6 

I. Jtquitable diIItribut\oa Shri Somnath H. M. 
oIparaf11u wu. . Chatterjee ~ 

II Jlqx»rted lboM!dte of Dr. VallDt Kumar 
cement In ya Paadit 
Pradah. 

12 Problems of Cocoa Shri JanardhaDa 
I!'Owen of Karnataka, Poojary 
Kera1a and Tamil 11+80 0 oll 
Nadu. 

I 
13 Reported non-availa- Shri Digvijay 

I bility of rail_y Singh 
wattons to carry .. It 
from the Rann of 

J 
Kutch. 

14 Need for reviewing Shri P. Rajafopal 
price of paddy. Naidu 

15 Supply of ccmeu t to Shri Knhorao 

1 the drought effected Pardhi 
areas of Mahara-
Ihtra for the const-
ruction of wells I 

16 Reported threat to Shri S.A. Dorai 12-6.80 0 07 

cottafe match mak-
ing industry due to 

Srbaatian 

mechanisation. 

I' Demand by the Na- Smt. Greta I tional Federation of Mukherjee 
Indian Women lor 
probe into the death 
of a young woman I 
beeauJC ef dowry. I 

18 ~  shut down Shri Virdhi 
of ota Atomic Power Chander Jain 
Station .. 

19 Reported damages due Shri Oscar 

J to heavy rains in the Fernandes 
COalta! areu of 
Kamataka. ' 

I 

!to Reported mass killings Shri Jyotumoy Gwaail Singh 
in Tripura and failure Bosu 
.1 inteiligence to 
check tht: undesirable 
dements. 

21 Reported rape 01 a Sm'. Pramila 
1IWef'per'S da\JIhter Dandavate 
at Chandigarh. 

22::" Reportf'd refusal by I Shri Chin tamani 
the Food Carpara- Jtna 

J 
.ion of India to 
weiP the hap of 
1UPf. rice and wheat 
etc. supplied to 
deaIen. 



43 

2 3 4- 5 6 

• H.M. 

23 Laying of report of Shri Atal Behari 
~  iDto alleged ~.  
po 'ce lathicharge GO 
the rmoceraicm or 
the b ind iD Delhi, 
on the Table of the 
House. 

2" Depleting ItOeb or 
CIICIltial commodities 

Shri P. M. s.yeed .1r.ft 0 35 
in Union territory 
of Labhadweep. 

25 Reported fire in Shri Chandrapal 

J 
~ Power Shailani 

Houae rca ting in 
death of two penons 
on 1I6 April, IgSO. 

26 Need for a gallery for Shri Digambar 
the pedestrians on Singh 
the newly construc-
ted railway bridge 
over the Yamuna 
river in Mathura. 

.1I? Need (or providing Smt. Krishna 
drinking water in Sahi 
certain districts of 
Bihar. 

r 

16-6-& 0 0., 
liB R{l0rted lock-out in Shri Ananda Gop_I 

'ndustan Pilking- Mukhopadhyay 
ton GlaD Company 
Asansol and Carew 
and Company, A~ . 

29 Need for immediate Shri Mool Chand I ml!asures to check Daga 
the exploitation of 
children employed in J various industries. 

30 Reported acute short- Shri Ramavatar 

1 age of cooking gas in Shastri 
Patna. 

31 Need to streamline the 8mt. Pramila 
distribution system of Dandavate 
cement in the capital. 

3lI Need lor providing a Shri Geol'lc r OIeph 1 ~ 80 ° 06 mll1'keting agency lor Mund.etal 
the export of Cocoa 
and putting ban on 
itl import. 

33 Reportl:d atrocities on Shri Rani Vila Shri ~  
~  tribal. and Pas wan Makwana 
w er sections of 
Society. , 

. . ~. 
.  J '-----_. 



34 Need to modernise the 
unalllCale sector of 
paper industry to 
meet the abortqe 

~ Ne:d to supply fertili-
zen to farmen on 
IUbiidilod prices 

16 Reported short supply 
of essen tial COIllmlr-
dities to Orissa aga-
inlt aUotmen tl. 

'n Reported lock-<>ut in 
J'remier Automobiles 
Limited, Bombay. 

38 Reported acute abort-
ase of drinldnlJ' _ter 
in certain villaFl of 
Rajaathan border-
inS Pakistan. 

Shri S. A. Dorai 
Sebutian 

Shri P. Rajal!lIpal 
Naidu 

Shri Chintamani 
Paniarahi 

Dr. Subramanianl 
Swamy 

Shri Manpbool 
Singh Chaudhary 

'19 Need of revilion in the Shri Atal Behari 
pay ICaleI ofl)elhi Vajpayee 
teachers. 

-til Short-term measures Shri Niren Gho.h 
to rejuvenate the 
Calcutta Port thro-
ugh Ganga-Brahmaputra 
link canal and dred-
sin, operation •. 

,., Strikes, lock-<lut and 
closures in factiories 
in Maharalhtra re-
_ullin. in uncm-
ploymezat of a IarIe 
number of workml 

Shri Chin tamani 
Jena 

4R Strengthening of the Shri Virdhi Chander 
embankments of J.m 
Luni river In Raj»-
than. 

+3 AurmentinS of pr0-
duction of potable 
alcohol. 

Dr. Vlllant Kumar 
Pandlt 

+4 Reported ambUlh of a Sbri Chandra Pal 
Mizoram State Tr- ShaiJani 
&nlport bus by M.N. 
F. outlaws OD 18 

June, Jg80 J'alliltina 
in death of three pel'-
IODlandinjuriea to 
otherJ. 

J 

1 

I 

) 

5 

I~  

19-0-80 

Ii 

• 
H. M. 

(j III 

o I" 
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.7 

4' 

~ 

50 

51 

52 

53 

54 

.55 

56 

• 3 

Reported ~  of Shri jyotil'lllOY Botu 
worll.ers bv M! •. 
Union North J Utfl 
Mill, Wett &:neal. 

Need to provide adr.- Shri BhO(Cndra Jhaj 
quate funds for' early 
completion of the 
'Vet tern Kflsi Gaual 
in Bihar. 

Need to renO"ate the S"'ri .~ . ..:. ,..."! 
Fertilizer Unit at 
~  and to 
auctilln thcrr.of. 

stup 

M..,a,ure. t .. ("heck Shri V. S. Vijayara-
the allcged cl.lrrupl ,baV&D 
practice! pTcvailing 
at Santa CI'U': .~
port. 

MCasul'C1 tu stop the ~  D. I.. Baitha 
ClIpluitatiOIl or jute 
Jl'ower<l in Bihar. 

Need tu provide diClel :'Shri Pratap Bkau.u 
tu farmers of the dr- Sbarma 
ought a/v'cllx\ areas 
of Madhya Pradesh 
fOI" suwing Kharif 
crop .• 

Need of inquiry into Shri G. Narasimha 
the allegeil Ihady Reddy 
deal. lIf officials of 
I'"<)od ('!orpurat'iull ()f 
India at Mancharial 
III . \ndhra Pradeth . 

Reponed impo\ltlon Shri. P bjalOpal 
of transport tax by N.idu 
Tamil Nadu (;""e-
rnnV-n t Ull touri.! 
bullr.!l plying on in ler-
State routes. 

O\"er productiun of ~  Ramavatar 
"II ;On\ ill Bihar rl:llul- ~  
lillg in <li.ln," .. Ie. 

Ref'"'",I nun"('pening Shri .~  Mohammed 
<) )"ading ~ of Khan 
J.K. ,,"oup r\t:llpill: 
reo lora t iOIl nr power 
~  resultiult in 
a 1 "rge ~  uneDl-
pl"ymen t "I' workers. 
NeC':tl for ~  Shri Amar 
~  warons for ltoypradhan 
Jute growefl. 

~ "I' Bcedi 'Shri V. S. Vijaya-
~ in thr. State raahavan 

of K<:r •• I.,. 

1882L.S.-4 

5 I 

I 

I 
I 
)-~80 • ,+ 
i 
r 
I. 
I 

I 

I 

J 

1 
I 

®-O-Iu • I( 

I 
I 
J 
I 

J 
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3 ~ 5 6 

~~~ ~

1 
H.M. 

57 Need for exemption Dr. Valallt Kumar 
fi'om the price in· Pandit 
crease of old stocka 
of fcrlililerl held by 
Madhya Pradeh Gov· 
crlllUCnl. 

sa R.eported acute acar· Shri Somnatll· 
city ofbl'eeze coke for Chatterjee 
manufacturing Coke 
Briquette. 

51 R.eported crisis in Shri G.M. 2;-6-811 () t, 
handloom industry Banatwalla 
in Ketala due to rile 
in price of hank yarn. 

60 Reported Itatement Shri Nin'D Gil'"" 
by the Mini.tcr of 
Rehabilitation about 
winding up .of 
l>andakaranya Pro-
ject. 

I &. Need for cun.truction Shri D.S.A. 
Gf a Boat Jetty at Sivapraka.aM 

I Vembar In Tiru· 
ne1veli (TamilNadu) , 
file the benefit of , 
fiShermen. , , 
" lteported mlMInC Shri Oha.dra Pal 

, 
Indian AI'I1IY PerlOn- Shailani 

r :ael in Pakiltan Ii nee 
1971• 

\ &3 JIleported aa;itation for Shri N arayaa 
Jlw-khalld Province. Chobey J ~ 

54 lteported IUlpenaion 
.f movement of coal 

Slui SubodD Se.1 

by railways to Tea 
Gardens in Weat . Heapl • 

'S Step. to avert the reo ShriG.M. 38-i·h 0 J. 
ported .trike by .J u· Banalwalla 
nior Doctors' ]<-edl" 
ration, Delhi. 

{ 
" ltcpm'ted 1011 to far· Shri Manpbool naen due to water Singh Chaudlaary 

logginC by the Chag· 
gar Flood Project 
and Rajaatban Canal 
Project. 



3 5 

~

67 Need fur financial 
auiatance to apple 
gt'0Wt'n in Himachal 
Pradesh. 

68 Reported paralysing 
of C'.Ommercial acti-
vity in Kerala due to 
Cochin Port Wor-
ken' stri ke. 

i9 ltenewal of licence of 
Sri Seetharam Co-
operative Sugars 
J.imited, Kottakola 
Arulhra Pradesh. 

~ Need to use indige-
.ously manufac-
tured item. of rna-
chinery in Govern-
.~  IN.partment •. 

Shri ChintaJllaai 
Jena 

Shri V.S. 
Vijayara,havan 

ShrJ P. RAjafOPal 
Naidu 

Shri R.K. Mllal!i 

71 IRquiry into the re-
ported luspemion of 
work by Income-tax 

~ on 27 and 
28 June, 1980. 

Shri It.L. B1Iatia 

72 Iteporte'd discrimina-
tion towards Wellt 
~  in regard to 
allocation and dis-
tribution of .teel, piR 
iron, paraffin wax 
etc, 

Shri SaMar 
Mukherjee 

73 Iteported delay in Prof. P.J. Kurie. 
lupply of note bOob 
to the educational 
institutions in Kerala. 

74 MeaJUre8 to check the Shri Dirijay Sid 
decline in industrial 
investment in the 
Corporate Sector. 

75 Setting up of the R.e- Shri It.L.P. Ver.a 
,ional Office of Cen-
tral Ground Water 
hrd in Bihar. 

7i Nef'.d for operonr Shri O. Palaaia,.,.. 
public call offices 
all over the Salem 
diRrier, Tamil N.du. 

I 

I 
I 
I 
I , 
I , , 

1-7-IG 

6 

H.M. 

o 19 
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77 Reported i\rrest of a Shri Harikesh Shri V.P. Sathe 
journalist by police Bah.&dur 
in Jammu. 

,8 ~  withholding 
"f pemion to freedom 
lighterll by Uttar 
Pradesh Government. 

Shri Ram N.,ina 
Misra 

79 Holding of Some games Prof. Rupciaand 
of ASI.W 1982 in Pal 
Ualcutta. 

80 Reported contamina-
tion of driuking 
water supply in Delhi 
due to heavy raina. 

Shri Mani Ra .. 
Dasri 

." Reported disruption Shri Narayall 
uf telephone system Choubey 
iu Delhi due to heavy 
rains. 

82 Supply of improved 
varietv of sr.edl of 
maize' and millet 
through Fair Price 
Shops in Madhya 
Pradesh. 

13 Paymrnt of wagrs 10 
I "bou .... ...,. ~  

droulI;hl relief pro-
grammr' ill Dungar-
pur alld Ranswara 
a"toas or Rajasthan. 

S. St .. ~ If) meet the 
legil inlalr. demands of 
haudloolJl industry. 

Reported non-Ava; la-
V1lilY (J!' Augar and 
other ration"d i t .. ms 
at Fail' Pric .. Shops 
in North AveJlue 
and other Jl<lrts of 
Delhi. 

Step, to c;l"al' the pen-
din!( ca .... in Galcutta 

~  T"ihullal. 

Shri Dileep Silllh 
8huria 

Shri Bheekhabhai 

Shri K. KlIllkamhu 

Shri Ramavatar 
Shastri 

Shd 5ushil 
Bhattacharya 

8, M,.asures to pmvide Shri D.L. aaith • 
• lecessary facilities 
(.)r plan!atinn nf 
Paddy in droulfht 
alfecw,\ a!'eaS of 
Bihar 

~ 

,I 
I 
I 
I 
I 

i 
I 

I 
J 

1, 

, 
, 
t 

I , 

1 , 
J 

5 i 

H.M-
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-------------_ .. _--_._-----------_._----

2 

HII Rrporlt:d non-dis-
IlIIrllClTlen t of Takavi 
loam by State Go-
vernlJlt'n t8 to farmers 
in drought aH'ecttUl 
art:as. 

119 Rc!lraBe of Indian 
work,,!'s rl1lployed by 
Alilla G mSlruclinfl 
Company in Dubai. 

go Reportt:d delay in th<: 
clection of Speaker in 
U.P. Legislative 
Assembly. 

3 

Shri Kumbha Ram 
Arya 

Shri Mool Chand 
Daga 

Shri Harikesh 
Bahadur. 

Supply of wheat to Shri T.R. 
Karnataka State. Shamanna 

Need for drought rdit:f 
mealurcs in certain 
blocks of Kalahandi 
district in Orilla. 

!3 Reporten dt:cision 
taken by Indian 
Airlines to allow 
operations by a pri-
vate company on 
trunk routt:s. 

Shri Rasa Behari 
Dehra 

Prof. Madhu 
Dandavate 

!4 Need to rush food Shn Dinen 
crains to West Bengal. Bhattacharya 

!5 ~ detention of Shri A.K. Roy 
Adiva.is at AJigarh 
for allegedly travel-
ling by Railway 
without ticket •. 

!Ii Nf'.ed for immediate 
sanction for the 
conltruetie>D of Ganga 
Barrage Project in 
Kupur. 

!l7 Maintcnance of Cor-
bett National Pvk. 

Shri Aril Moham-
mad JthaD 

Shri R.V. 
Ghorpacle 

!I lleported miarnanage- Sbri Ram Vilas 
__ t in the Food for PalWaD 

Work Prqrramme. 

!II! Need for immediate Shri R.L.r. Vo ..... 
IlePl for the com-
pletiOil of Karamchat 
Dam Project iJa 
~ . 

I 

i 
I 

i 
1 

J 

1 

I 
J 

1 
I 

5 tj 

H.M. 

o I:f. 
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101 

102 

10 3 

Repo"ed rape of 
fnurmen tribal wo-
men in Gonda diltri-
r.t of Uttar 
Pralksh on 28 June 
19110• 

Need for an inquiry 
into the Iweide 
committed by a woo 
IIWl employee of 
the Miniltry of 
Home Affairs. 

Need for exemption 
from air freight 
charges for carrying 
relief material to 
Tripura rt'fugeel 
campi. 

Reported assault on 
a woman at police 
ltation in Ourg Oil-
trict, Madhya Pradesh. 

Rerrted suapension 
o }o'ood for Work 
Programme in Welt 
Bengal hecaulle of 
non-aupply of food 
grains by the Cen-
tr'r. 

Reported unsatillfac-
tory telephone IICr-
vice in certain towns 
in Madhya Pradem. 

3 

SlUt. Pramila 
Oandavate 

Sbri Harikeslt 
Bahadur 

5a 

Shri Kriahl1a 
Chandra Hal4icr 

Shri Bapuaahcb 
Parulekar 

Sbri J yotirl1loy 
Bosu 

Shrj SatyanOll'ay<Ul 
Jatiya 

106 Reported late running Shri nrajmohaa 
of Ni1achal super Mohanty 
Cast train. 

107 Reported token strike Shri RamavaW 
by the Delhi Uni- Shaltri 

108 

versity KaramachariJ. 

Need for immediate 
IUPPly of cement 
in Barmer district 
of Rajuthan. 

Shri Virdhi 
Chancier Jaia 

log Protection to Indian Shri K.T. 
filbennen Crom poa- Kosairaaa 
chioe foreign valek. 

110 Reported moleltatiOll 
01 a woman by G.R. 
P. at itiIhaDpaj, 
Bihar. 

SIari D.L. BaitJaa 

5 i 

M K. 

" II 

I 
J 

1 
8-7-80 

j 
I 
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II 3 5 i 

H. II{ 

III Gricvancea of emplo- Shri Mukunda 
yees of Border Roads Manda! 
Organis ation. 

112 Setting up of the Coco- Sllri Skaria.la 9-7-80 " eg nut Boal'd in Keral .. ~ 

Slale. 

113 Need for rdief mea- Sllti R.Y. Glaorpaclc 
sures to the flood 
affected people of 
Karnataka ~. 

"4 Steps to stop c:xpulaiofl Sbri A.Ie.. BaJa. 
of SebeduJe .. ~1 

1 
Scheduled Tribes Itu-
dents from 11'1', 
Bombay. 

115 Need for better Rlora,e Shri •• D. Si,a:1t 
facilitic. for wheat iu 
the }'ood Gorporatioll. 
of India warehouses 
in Allahabad. 

116 NI:ed for effective mea-Shri K.M. Madhl.l-
"ures to ciled, the lOi I kar 10-7·8" 0 .. 
ell>sion cauaed by -
Buri Gandak river in 
Wcsl Champaran dis-
hi"t of Bihar. 

117 RejX>rtt.-d cancellation Shri George I 
Cli Passenger trains ill Joteph J 
Kerilia due to ahort- Mundackal I age of coal. 

118 Nt'eCl to preven I good Shli Chaturbl.tuj ·1 brerd cattle of Raj .. -
than being taken to I 
Bombay for Ilaughter. 

t 
[19 Reported constant Shl1t Slu'l N.waJ 

down of Kola Alo- Kishore Sharma 
mic Power PJaIlt. 

no All-weather ship plv- Shri P.M. Sayced 
ing between Labtia- I dweep and maio-land 
being held up at J Gochin Port. 

121 EqualiiatiM of ~ Shri Niren GhoUl 
of steel, coal, cottoa 

'" 
etc. throughout tile 
country. 

t 22 R.r.ported incn!ale i a Shri Chilltaalaai 
pric:et of .... r &Ad Jcaa 
edible oUt. 

._--_ .. _-
• 
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_._------_._--_.'---
2 3 4 :i Ii 

... _-- --.------ .-----
H. M 

123 ~ 1  by the Shri R.K. Mhal,;i J 
Central ~  I 
of additional expen- I diture incurred by the 
Mabaruhtra Govern- I 
ment in procuring I 
Cood grailll. 

I ~ Need for financial as- Shri K. Kunhambu 
siatance from th!" c("n-

I tre Cor the flood affec-
ted people of Kerala. • I '-7-lIn " '3 ~  I 125 Need for immedIate Shri . .~ 
steps to lave Adiva- raghavan I .i. ofTalikakkallu in 

I Palghat (Kerala) 
from ltarvation. I 

I_Ii Need for Central as- Shri K.P. Sing" I ,iJlance to Orilla Dec 
Goverll.ment to ~  I the drought situation. 

I 
117 Need . Cor action Shri Eduardo ihri Yorendra I &pintl' m ilCrCan II iFaleiro MakWafta 

harailing the Genera I I Secretary, Midnapur 
I Diatriet Branch of , 

Weat Bengal Primary 

J Teachcn AIIociation. 

ld R.e.eareh project on Shri Salida 

1 monkeY' in Raj ... Agarwal. 
than. 

I., Allocation of .tcel and' Shei S.A. Dorai I I,il Iron to Tamil Sebastian 
I Nadu. '5-7-80 () 12 
}-

!lIIt Nced Yfol immediate Prof. P.J. ~  
, 

llaDCtiOll of the Silent 
, 

Valley Hydro-electric I 
Project. I 

~I Need for lettin, up a Slui .~. Nair I Oubew Board for the 
deftlopment of C ... I 
hew IndUltry. 

I lSI Need fOt· tmpromtleat Shri Nirea Gk_ 
in tbr. wor,dn« ofDur- I C. Allcoy Steel , 

J 

10· Itaported increalq i. Slu-i It.P. I 
4acoItiei ill runninc V.dav , 
tni ... I 

I ---
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134 

135 

137 

13! 

Need for imnl('diale 
action for Ihl': rt'-
insta lement of retren-
ched employees of 
Modern Bakr:riet of 
llldia Limited, Ujjain. 

Need for prohe intn 
the marketing ofadul-
terated cement l by 
IQanufaClurers. 

3 

Shri Satyanarayan 
Jatiya 

Prof. K.K. Tiwari 

~..  for more fund, Shri Arjun Selhi 
from the Cr:nlre I,; .. 
the maintenance of 
A ~  cla!IRified 
road. 

Need for the improve-
menl in Ihe worki ng 
or Air India OfIice 
at Kuwait. 

:!Weed fm' urgent Iteps 
10 .upply wagons 10 
tramport coconuU 
[I'0I1'l Salem Railway 
Station to NorthrTfi 
Statr.!!. 

Restoralion of pallll<"n-
«r:r/IOOd, trains ~I

vice on Nidamanga-
lam-Mannargudi 
Railway lines. 

Shri V.S. Vija-
yat'aghavan 

Shri K.. Arjua 

Shri S. Singara-
vadival 

I¥, Need for creatinllf a Shri G. PalaniPpa_ 
aew Railway divISion 
at Salem (Tamil Nadu) 

Advancing of fund5 Shri AnaJtd Si",1a 
to Bamnan Sugar 
MilIl.t Gonda (Uttar 
Pradesh) 

1411 Ileport non -availabi- Shri T.R. Shaaa-
lity of cement in Banga-nna 

143 

loW 

lore and other Partl 
flf Kamalalta. 

Need for legislation to 
a.linnalile the Bengal 
Chemical and Phar-
Maceutical Works 
Limited. 

Need for better services 
te improve the work-
iIrJg of Telegraph office 
at Badaun (Uttar 
l'radesh) 

Shri Krishna 
Challrlra Halder 

Shri Jaipal Siqla 
K..myap 

--------

1 , 
I 

I 
I , 
I , 
J 

1 

J 
I 

I , , , 
I 
I 

I 
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145 ~  fur ~ .. . tu pre- Silri Ramavataf 
\'enl o",-b'eollt of Sil.stri 
cholera ill Patn .. city • 

... 6 ~ in D!lhi. Shd R.L.P. 
Verma 

147 

151 

Fiution of ~. Shri . ~ Kutllar 
tive s'"niority of Singh 
prom'ltf"d l.A.S. and 
I.P$. offiC"r, ill 
Uttar Prad,·sh. 
~ 

Nrr.d til "mpioy ~  Mu.kW1<la 
local p".aII1n try in Mandai 
the Ravchalt Fi5h 
Harbour' of 24 Par-· 
ganas Di'trict, 
We't B .. ng04l. 

Need for immecliatr Shri R.K. MlraI,i 
action "11 tne Nhava 
Sllt"va Port Proje.-t. 

Need for d"eiaring 
KodaiKnal. Paehai· .. 
"·matehi of Madurai 
district, Tamil Nadu 
and Idukki ~  

oi' Kt'raia as Hill 
areas. 

Shri Cllmblll1i& N. 
Natarajan 

R"'porla! shortage of :ihri Zaiaul 
rcment in Uttar Dasher 

~. 

~ fur .Pt'cial quota 
of foodgrains for the 
drought affected lU'ea 
of Rayalase,·rrl&. 

N",ed ror nationalilia-
tion of KUrrf&rduvi 
Engin",ering Works, 
Dhanbad. 

R..,portr.d tenae situa-
tion in Faridabad dl.le 
to ~  

;.lmong indl»trial 
work.ers. 

Sfu-i P R&jacopal 
Naidu 

Slui A.K.Roy 

Shri Ram Vilas 
Puwan 

R"'POfted shortage of Slui B.D. SiA,h 
M;ercise boob aad 
text books in Uetal' 
Pr.lelh dlle to Dan 
I&llotment of control-
led paper. 

J 
1 

I 

• 

J 

1 
I 

I 
J 

5 

-

iI. Y. 

11 

• 
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157 

Need for running addi- Shri Ajit K, mar 
tiona! pair of traill' Saba 
betw«D Bukura 
&Ad Raina 011 

Bankura - Damodar 
Railway ~. 

Nee'll for ~ 

supply of wheat l&D.d 
waJlOD' for traDlpOr-
tation to Tamil Nadu. 

Shri (1. 
Palaniappall 

Nel"d for imm"-Ciiat.. Sbri Sornnath 
paymc'n t of price Chatterjee 
fixed by the Alricul-
tural Pricn, Com-
~ to jute 

~. 

159 Paymell t to workers Snri Bh" .. kltabhai 
~  in famin .. 
relief work in Pun-
pl'pW' and ~
war. dis triets of 
Rajasthan. 

160 R., ported ltateDlen t Prof. lvlac:lhu 
by the ~  Dandavatc 
Ministry of Hc:alLh 
about declarinll hOll--
pitals as _entia' 
service. 

161 Flood! ~  Kerala. Sllri A.A IY!linl 

RqKlrlcd rail in pm-
duction in Heavy 
HnlPnc:cring Cor-
pot'ation, Ranchi. 

Rt'portl"d shiflinl (,f 
the headquartc:n of 
Pyrites, Pholphatea 
and Chemical. Ltd., 
frOUl Ddlfi-<ln-Sooe. 

Shri Ram Swarup 
ll..rn 

SllfiRamavatar 
Shutri 

164 Ratnagir Project of Shri HapUSiilieb 
Aluminium Plant. Parulebr 

St"vs to eradicate Shri KWlwar ll&Dl 
cholera from Nawada 
diJ trict of Bihal'. 

166 Repul·tcd .trike by the Snri ArviAd New.. 
transport con tractor-. 
at Dallirajhara Minet 
(Madhya Pradesh) 
thereby affecting 
Supply of raw .. -
terial to BhiJai Steel 
Plant. 

\ 

J 

r 

I 
J 

f 

J 

5 

lUI. 
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----.-------------------
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Rl'ported damaRr to Shri R. L. P. V .. rma 
~ durillg 

~  dut· 
to n .. "ligt"lIct" of 
l'()(xi Curporatiou 
of lnelia. 

168 Rl'JlOrtro strikr-s and Shri K. 1'. Singh Det) 
~ in Sl"vrral 

16g 

171 

industrial ullils 111 

Bomhay. 

Rrporlrd ~  (\11(' 

to drinking of spu--
rious liquor in J) .. llti 
on 19july, IgBO. 

Need for pr .. fer"nc-.. in 
employm"T1 t to local 
penon, in Mathura 
Oil Rdin .. uy. 

Ne .. d [0.. inun.-.liat .. 
supply of f,xldgrains 
10 Ullai Pradeah for 
'Food for Work, 
programm ... 

Shri Mani Ram 
Bagri 

Shri.I.>ilaDlbar 
Singh 

!->ltri i"..aillul 
Bahl'T 

1711 Nrffl [or le,ia·.t;on to Dr. K..r_ Sialla 
take ov .. r AuroviUe 
aa a national men.>-
rial of Snri Aurobindo. 

173 Supply of ~  Shri Harikeah 
conunoditin at Hahadur 
reuonable prices. 

I,. N e<'d to r!"lll me relil"f Shri Dill'ep Sialh 
work In the tribal Bhuria 
IU'QIS of Jhabua, 
Ratlam, Dhar and 
Kharloll districls of 
Madhya Pradl'Sh. 

J75 Nl"1'd for imm<'diatl" Shri Virdlai 
aupply of wheat for 
'Food for Work' pro-

ChanderJaia 

cramm!' in Rajasthaa-

1,& :Reported violatio. of Shri Jyotiraey 
Ihe Companies Act, bu 
I nd UII trial Develdp-
men t and Reaula-
tiOD Al't and ForeitJa 
Eschan,e Reaulatioal 
Act et •. , byForeita 
Companil'S opn-atia, 
ia India. 

I 

4 

J 

1 

., 

ltM. 
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177 ~ I  Kali Hydru-
!.leclric ~ 1 aDd ~
Uti Project ia Karaataka • 

3 

'f,'J( --

Shri oe;tshamanna 

• ,8 R.egarding Wf':lfare fund Slui n.K. ~  
for fiabermes,. 

179 Need for .... tlliug the (ri-Sari E. Balaaandan 
"",allc..., of -employees of 
deparunemal C&lIleelll. 

180 V.G.C.rraDI' to univer-Dr. Vaunt Kumar 
liry and Cul1r-ge Ii bra- PaRdit 

.It 

ri..., for purchase uf books. 

Steps tu ch(""k th ...... pidemic 
ef cholera and galltrll-en-
teritis in Ghani Block of 
Gorakhpllr. 

Need for immediate trans-
porlaliun or balllOllaS by 
Railways from Bhusaval 
to Delhi. 

~  for aYerlillg the re-
curring floods in Tel, Hati 
and Shagada riven in 
Kalahandi district of 
OliSlla. 

AI\l".ged maltreatmellt rue-
ted out to h,.r and other 
la Iya!l;rahi$ by ttlt-pol in! 
aUllwritin in Aligarh un 
:z:i.July,I!}llo. 

N,...rl to prol",,1 Amvakhas 
and L .. ellr.ar villages of 
l>,.oria anu Balia distri.'(s 
"r Ulla" Pradesh f"om 
rapid "'Ii 1 erosion. 

,86 '....,d to ,"oll\-erl J"gannath 
TJ'\lnlr. Ruad inlo a Nittio-
lIal Highway. 

187 Reported seriuus situalion 
ill Damlaka"anya Project 
area in Madh\"a Pradesh 
Urcallllf" offril'tiull between 
tribal. all.l the r("rugel" 
settle, ... 

188 Prohlems 0" w()rlr."n of New 
Jehan!{ir Vakil Milia Ltd. 
Bhll\"nalCllr. 

Shri Ashfaq 
HUSSain 

Shri \'.S. 
Mahajan 

Shri Rasa Behari 
Behra 

Smt. Indra 
KUIUari 

Shri Ram Nagina 
Misra 

Shri Chilltamani 
Jena. 

Shri Krishna Chaudra 
Hald!'!r 

Shri Ratansinh 
Rajda 

189 Reported I ~  uut declared Sllri Narayan 
by the Easl Indian ~ Ghoulry 
Association in West Bengal. 

----------------
5 

1 

~ 25-7-80 
I 
I 
I 
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Jteported burning of the Shri llana Vir Siaall 
hoUle of City Mqiatrate. 
Mu&Ufaroagar by artai. 
d_nltratonl. 

Need for judicial inquiry Shri Atal Behari 
into the death of a person Vajpayee 
in Madipur. Delhi, after 
alleged police !orture. 

112 Compulsory palling in Enl-Shri Ram Vilal 
I ilh lubjcct for admi.ion Puwan 
te 10+2 coune in Deihl. 

1!3 I.dOOm, of Tirunelveli- fIlri D.S.A. Siva-
Kanyakuluri rail link i. prakasham 
tJae Trivaftdrum Division. 

1!5 

Need to regwate price and Shri R. L. Bhatia 
lupply of vilcoae filarnellt 
yvn for the benefit of 
S1!IAll Scale Textiie units 
Punjab. 

Need for adequate ftumber ftf Shri S. Si.ra-
railway W8fIOIII far the vadival 
tranaport ohalt 'rom Vedar-an.,.... Thanjavur Diatrict. 
TaJWil Nadu. 

Jtaported da..,cr to Devbqla Prof. Madhu Da.cIa-
i. Ratdliri diatrict. Maba- vate 
rubtra from lea at ..... 
tideA. 

r# Jteported diacovcry of. docu-
'# .-me by CruBa qlltMioniQl 

the validity of WcIl.tloa 
Line as Siao-Iadia" bou.-
Ury. 

Shri Chi.ta .. ai 
Panipalli 

I!I Jteparted IIIttatiun for ""e-Shri N .•• Shej-vidins halt ltation at Dab- walkar 
ra for Chhatilprh and 
It.ulab Garh EspreII traiu. I. JtepQrted ~ i. 
Sri .... r  _ ~ . '98-

Dr. FarGOq Abdullala 

.. Jteported ditTicultil:ll Itf tM Shri Pratap .aha.u 
Alt. Service Osuw. SiaarJlla 

_I Need fer prwdvidi"l drinkiq Shri Hariab Cllaaclra 
__ t. Katak Muaicipality Siqla Rawat 
:RaaikAllt. 

") 
I 
I 
I 
I 
I 
I 
I 
I 
I 

.5 
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----------------------------------------.------------------
_II Need for regular running Smt. Geeta Mukher-

of local trains in Sealdah jee 
Division. 

Need for providing trade and Shri Krilhan 
other busineta facilitiCi to Dutt 8ultanpuri 
people living in certain 
cantonment hill areas of 
Himachal Pradesh 

.. Need for afforelltation in 
.illy tribal areal. 

Shri Dileep Singh 
Bhuria 

lIe5 Need to eradicate parthcnium Shri T.R. Shamanna 
weed in the country. 

lI4I6 Measures to check out-break Shri Era Mohan 
of brai 11 frover in Tamil 
N du 

~  dec:ision of China Sltri V. N. Gadgil 
~~  help Pakistan in 

develupment and test 
firing of iIB first nuclear 
eevice. 

.. lleported riiITiculties in Prof. Rupchand Pal 
release of Bengali Filma. 

~ lleporled incidents of vi-
tJlence by workers of a 
trad!' IIniun againat other 
workers in some parta of 
Kerala. 

~  

Mundaekal 

~I. llep:>rted killing of aeYen Shri Chhangur Ralll 
pel'50nI in village Venupur 
in Azamgarh. 

R II lleported shortage of e.en-Dr. R. Rothuama 
tia! commodities m Mizo-
r ... 

fUll Need for Petro-chemical 
Projects in Kerala. 

213 lleportec.l crashofrawjute 
prices. 

81. Facilities to encourage lpo-
rts in India. 

Shri Xavier Arabi 8lari Veereatlra 
Patil 

Shri Narayan 
Choubey 

Shri Eduardo Fa!-
eiro 

IU 5 Steps to protect Anandpur Shri Harihar Sorea 
Sub-Division in Oriaa 
from recurring flooda. 

21i Need for timely supply of 
1Ioob and ltationery to 
.claoo 1 children. 

Shri RajDath Son-
kar Shastri 

H.M. 
21,h 3 

c 
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Threats to weaker sections Shri Rajellt Pilot 
. and ))e1'1011l be lon(iDf til 
Scheduled ' Castel and 
Scheduled Tribe. in Kir-
thai (Meerut) by a FOuP 
of political vetted interests 
to join agitation about 
Baahpat incident. 

Sill Tranlportation 1 ~  for Shri Ravindra 
black betel leave. from Verma 
Palghar and Bauein Taluks 
of Maharashtra by Rail-
waya. 

lUg Central approval for Land Sbri A.1I ....... 
Reforms Amendment Act, 
7979 pasaro by Kerala 
Leiillature. 

220 Reported disappearance of Shri Maui Ra7I1 

221 

222 

227 

~ achool ,irla from Bacri 
Sarojini Nagar, New Delhi. 

Reported threat of fast-un- Shri Bapusabeb 
to-dcath by representati- Parulekar 
vel of Departmental Stamp 
Vendors' Union. 

Reported delay in trans-
portation of Bananas bv 
Railways from Burhanptir 
to Delhi 

~  for supply of sugar 
tn Drug Companies in 
Tamil Nadu at the levy 
nltes. 

"'red for restoration of 
certain railway services in 
Jodhpur-Barmer-Jaisalmer 
Srctiona in Rajasthan. 

Demands of All India Far-
mers' Asauciation to in-

~  the price. of wheat, 
padd)'. s,'Karcane etc. 

l'\eed to save Kharif crop 
in certain diltricts of Raj-
»Ithan from pelt infection. 

Supply of adequate quan-
tity (Jfsugar, wheat ete. in 
Madhy.a Pradesh fi)r the 
festival. of Ramzan and 
Raksha Handhan. 

Shri Shiv 'Kumar 
Sinlh 

ShT! S.A. Dorai 
Sebastian 

Shri Virdhi Chan-
der Jain 

Shri Ramavatar 
Shastri 

Shri Daulat RaJa 
SaraR 

Shri Satyanarayaa 
Jatiya 

I ~  

I 

I 
l 
J 

I 

, 
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H.M. 

SlII8 Remunerative price for Shri B.D. Singh I, .uperior variety of cotton 
produced in Southern I 
States. I 

11119 Reported contamination o( Shri Harikesh I 
rice by fertilisers in F.C.I. Bahadur I 
godowns at Taran Taran 

I in Punjab. , 
1130 Reported resentment in Shri G.M. Banat- I Kerala against the langu- waUa 

age policy of the State I Government. 

1131 Liveries and slIlaries of Shrimati Krishna I Postmen and Class IV 'Sahi 
employee. of Begusarai 
district post office (Bihar). 

11311 Need for ~  Shri Ram Vilas 
of lifting of ban on pro- Paswan 
hibition by the Bihar 
Government. 

233 Implementation of the Pale- Shri Atal Behari 
kar Wage Tribunal's I"eCO- Vajpayee .-8-80 o 112 
mmendations. 

1134 Need to rush rice to Kerala. Shrimati Suseda 
GopaIan. 

235 Supply of sugar to Fair Shri Zainul Basher 
Price Shops in Uttar 
Pradesh. 

236 Reported fast unto death 
by the representatives of 

Shri Chandrajit 
Yadav 

the National Federa-
tion of Blind. 

1137 Problems of College 
University Teachers. 

and Prof. Rupchand Pal 

1138 Reported defective func- Shri Jyotirmoy BOlu Shd C. M. 
tioning of telephone system Stephea 
in Calcutta. 

1139 Need for removal of ex- Shri ~ Joseph 1 
port duty on turmeric Mundac 1 ! and ginger and ban on 
import of nutmug, cloves 5-8-80 o IS 
and cocoa. 

1140 Stepi to end late running Shri V.S. Vijaya-

J 
of K. K. Express and other raghavan 
super fast trains. 

-------- ~ 

1882 LS-5 
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~ --_ .. ----------_. 
H.M. 

~.I Need for callinr off of the Shri Ram Jethma-

) 
propolled auction of two lani 
plots of land by the 
Delhi Development Autho-
rityon 5 August, IgSa. 

~.~ Steps to save lleveral vil- Shri lIhhavir Pra- ~ \ages in Gorakhpur dis- sad 

J 

trict from floods. 

~.  Reported eviction of Ben- Shri Samar Mu-
plia from Mikir Hills in kherjee J 
Assam by local Revenue 
Officials. 

244 FaIt by Shri Raj Narain Shri Mani Ram 1 
Barri I 

I 
245 Construction of a Shri Chintamani , 

tUbin&" harbour at Panigrahi I 
Paradip. I 

I 
~  Difficultim in tran!- Shri Chaturbhuj I 

h:talion of roods in I 
lhi Zone of North- I 

ern Railway. I 

247 Demand for a lleparate ShriJanardhana 
I 
I Circle Head Office of Poojary I tbe State Bank of 
I India at Bangalore. 

~ 
~ 8 Exemption of card- Shri Cumbum 6-B-80 0 '5 

amom plantations N. Natarajan I 
from the Wealth Tax. 

249 Need for immediate Shri Man'r8njan 
pest control measures Bhakta 
in Andaman and 
Nicobar Islands. 

IrSO ~  Power Shri Ramavalar 
crllis in Pa tna. Shastri 

251 Reported Itoning and Shri Rajesh Pilot 
firing on police by 
Satyagrahil at Baghpat, 
on 5 August, 1980. 

252 Subarnrekba Flood Shri Chintamam 

1 
Control and Irriga- Jena 
tion Project. 

253 Resumption of oil Shri Harish 
exploration in Pilibhit Kumar Oangawar 

J district or Uttar 
~  

-----.,----_. -------_._-----------------
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) 
1t54 ReJlorted non supply Shri Sudhir Kumar 

of raw material by Giri 
STC, SAIL and 
India Petroleum to 

~  Bengal. 

255 , Pl'rchase of Jute by Shri Tapeshwar I 
J ute Corporation of Singh 

I India in Pumea and 
Saharsa districts of 
Bihar. 

\ISO Reported abortate of Shfl Era Mohan Shri Veerendra I 
kerosene in Tamil- Patil 

j 
Nadu. 

1t57 Reported direct ap -Prof. Madhu Shri Kedar 7-8-80 0 18 
proach by the Chief Dandavate Pand"y , 
Minister of Rajasthan 
, to World Bank about 
aui6tance for Narmada 

, 
Project. 

258 PurchallC of colton by 
Cotton Corporation of 
India in Rajasthan, 

Shri Bir Bal 

Punjab and Haryana. 

1159 Rt'porled death of a Shri Satyanarayan 
person in Police Jaliya 
custody due to al-

J 
leged torture by Delhi 
Police 

1160 Relief measures to Shri Jaipal Singh I 
flood vlctuna of Kashyap 

, 
, ' 

Badaun and Bareilly I 
districts. } 

1t61 A 1 ~  all8ault by Shri Rajnath 1 
police on vendors Sonw Shastri 

-/ and hawkers in 
Varanasi. 

1162 The Silent Valley Shri K. Kunhambu 
Project. 

, 
1163 Urdu as medium of Shri G. M. I 

inatruction for linguis- Banatwalla 8-8080 0 17 
tic minorities. 

11/4 Supply of cheap raw Shri Harikeab 
material to handloom Bahadur 
weavers. 

g65 Reported lock-out in Shri Krishna 
~  Textile Chandra Pandey 

Mills, odinagar. 

----
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Demand for double Shri A.C. Das 
Railway line from 
Kburda Road to 
purL 

Reported attack on 
perlOn. belonging to 
minority commimity 
in Maida (West 
Bengal). 

Reported ~ of 
blood in Blood Banks 
in Delhi. 
Pay _lee ofEmployccs 
working in 'Sama-
char'. 

Railway facilities on 
Ratlam-Kota Divi-
lion of Westem 
Railway. 

Shri Arif 
Mohammad Khan 

Shri Krishna 
Chandra ~  

Shri Ram Vilas 
Paswan 

Shri Satyanarayan 
Jatiya 

AUt/tInent of quota of Shri E.K. 
cement to Kerala. Imbichibava 

Reported non-utiliaa- Shri Dileep Singh 
tion of allotted funds Bburia 
for the welfare of 
tribals by Madhya 
Pradesh Government. 

Development of Re-
nuka-Chaupal and 
Shilai Tehsil. of 
Himachal Pradesh. 

Shri Krishan Dalt 
Sultanpuri 

:aU Grant of Taqavi· loan Shri Rajesh Pilot 
to poor fanners of 
Rajasthan. 

:a7S Policy of railwaf!' to Shri Narayan 
auction ratlway Choubey 
ploll. 

.·t. 

Immediate despatch Sbri Bheekhabhai 
of foOOgrains to 
famine affected partl 
of Rajasthan. 

277 Purchase of surplus Shri P. Rajagopal 
paddy in Punjab. Naidu 

Need to protect the 
iamadhi of Raja 
Mahendra Pratap, 
.Ireedom fighter. 

Shri Digambar 
Singh 

279 Inf,,:ase in the incidence 
of malaria in several 
liMes and Union Terri-
toritl. --. -' ~ 

Shri ChintaInani 
Jena 

1 

r 
~ 

! 

I 
I 

1 

I 

J 

6 

H.M. 
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ISo Reported dilOOVCl'}' of • 8hrl It. P. Singh ShrI P.V. 
~ document about Deo N.ruimba Rao. 
ludo-Uhioa border 
dispute. 

!lSI ProblCJJJI facing the National Prof. RupchaBd 
Library, Calcutta. Pal 

11182 CoadltioDl in Jamahedpur Sbri Rama ••• 
city. Shaatri 

s6S Situation in Dayanand 
Medical 1~ and 
HoIpItal, Ludhiana. 

284 

!l85 

286 

28, 

288 

289 

290 

291 

IgQ 

DcmandI by the All India 
Forum for University .nd 
Col1cge teachen. 

~  of IndUllrial 
Act, ~  to the 

General IDiuraoce COl'-
poratlon. 

Need to repair Ganga Canal 
~. 

Working of DOOA. 

Research and training 
facilities in Universitiea. 

Situation in Kaahmir 

Reported fait undertaken 
~  leaders of Akhil 

iya Mithila ~ 
at Roat Club, New De . 
to prell their darnands. 

Reported insanitary COIl-
ditlOlll in Badhalganj 
town area ofGorakhpur. 

SurplUl waters of wett 
Rowing riven in Southern 
Statea. 

Exemption from leavy of 
excise duty on branded 
beedi produced by Kerala 
Dinesh Beedi Society. 

Sbrl Vijay Kumar 
Yadav 

Sbri Satilh Agarwal 

Sbri Sunil Waitra 

8hrl Sir Sal 

Sbri Kamal Nath 

Sbri Harikeah 
Bahadur 

Dr. Karan Singh 

8hri BhOlfendra 
Jha 

8hri Mahavir 
Pralad 

Shrl It.T. 
K.OIalram 

8hri M. 
Ramanna 
Rai 

294 Traffic difficultiet due to Prof. Satya Deo 
c108ure oflevel cromng! in Singh 
the Ealt and Weat of 
Chhapra Kacherl Itadon. 

-------.--.-. 

, ' 

5 6 

H.M. 

'1-8-80 0.5.5 

J ____ _ 



ea " 

(ill) SI4Umm' IIIIdIr din&1itm 16 -m, ira./mulitm rrpt"dm, SIilnfd ~. 

Brief subject Name of Mini.ter Date Time taken 

Correcting the alllWeI' given Shri Charatijit 
on the ~  July, IgIIo to Chanana 
a lupplcmentary by Smt. 
Suaeela Gopalan on Starred 
Q)Jestion No. 34B regard-
ing Coir Industry. 

~I. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS 

BUSINESS Time percent-
taken age to the 

ADJOURNMENT MOTIONS 

BILLS 
(a) GoYernment Billa . 

(b) Private Memben' Bills 

BUDGETS 

(a) Railway Budget 

(b) General Budget 

(c) Budget in respect of State 
under President's rule 

CALLING ATTENTION NOTICES (Rule 197) 

DISCUSSIONS 

(a) Short Duration DiIcUBIiODl (Rule 19S) 

(b) H alf-an-Hour Dilcussionl (Rult' 55) • 
MATI'ERS UNDER RULE 377 . 

MOTIONS 

(a) Motions under rulea 191 a: ~ 

(b) Motion for modification of rule. laid on the 
Table. .  .  .  .  .  .  . 

QUESTIONS 

RESOLUTIONS 
(a) Government Resolutions 

(b) Statutory Resolutions . 

(c) Private Member'. Resolutions 

STATEMENTS (Rule 3711 Direction. 16 and "5)' . 
OTHER MATTERS such as Papers laid on the Table, 
Qlestion of Privilege, Obituary Reference, Points of 
Orderl etc. 

H. M. 
I-55 

.4!J-46 

I!l-IS 

18-118 

81_10 

!l-sS 

lJl-39 

~  

8-10 

~ 

IS-09 

I-oS 

411-311 

1_17 

-7-116 

9-56 

5--44 

~1 1  

3118-05 

tot.ltlme 
taken 

0.6 

15.11 

S·7 

5.6 

84.7 

1.0 

9.6 

lI.g 

11·5 
I 

S'o 

4'0 

O'S 

13'0 

0'3 

11'3 

3'0 

1·8 

6'5 --,100'0 
-Joint discuaaion took place on certain Statutory Resolutions [Vide statement No. 

1 ~  S. Nos. ~  3 and 4] and motion for conti deration of the connected Government Bills 
[VIde Statement No. 3(i) S. Nos. 10 and II] Time taken on joint dilCUllion haa been shown 
under Govt. Bills. 
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